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NAME OF THE PARTIES

T.C.P No. 889 /(MAH) 12017

Present

The Greater Bombay Co. Opp. Bank Ltd.

Hilton Developers P!,t. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016
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ORDER

TCP No.889/ I&BP/NCLT/MB/MA[V2O17

On the withdrawal memo filed by the petitioner Counsel, this Company petition is

hereby dismissed as withdrawn.
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V. NALLASENAPATHY
Member(Technical)
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B, S. V, PRAKASH KUMAR
Member (Judicial)
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